IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :27-11-2025

Date :

27.11.2025

Dealin

Sectio
BLAPL- Order Dtd. 2025-11-
8/2025(27.11.2025 11316/2025 BABITA DAS GENERAL 57
WP (C) - Order Dtd. 2025-11-
3/2025|127.11.2025 33349/2025 P. K. BEHERA C.O. 26
ABLAPL- Order Dtd. 2025-11-
4/20251(27.11.2025 13184/2025 PRAKASH CHANDRA DASH Cc.O. o5 BAIL-2
ABLAPL- Order Dtd. 2025-11-
5/2025(27.11.2025 13198/2025 PRAKASH CHANDRA DASH Cc.O. o5 BAIL-1
ABLAPL- COURT NO. [Order Dtd. 2026-01-
6/20251(27.11.2025 13143/2025 BIBHUTI RANJAN MOHANTY [C.O. 17 19
ABLAPL- COURT NO. |Order Dtd. 2025-11-
7/2025(27.11.2025 9916/2025 BIBHUTI RANJAN MOHANTY [C.O. 17 24 BAIL-1
CRLMC- COURT NO. [Order Dtd. 2025-11-
8/2025(27.11.2025 4766/2025 S N GAYA C.O. > OLD 24
ABLAPL- COURT NO. [Order Dtd. 2025-12-
9/20251(27.11.2025 13161/2025 BALARAM SINGH C.O. 17 19 BAIL-2
ABLAPL- COURT NO. [Order Dtd. 2025-11-
0/2025127.11.2025 13149/2025 BALARAM SINGH C.O. 17 24
ABLAPL- COURT NO. [Order Dtd. 2025-11-
1/2025(27.11.2025 13196/2025 BALARAM SINGH C.O. 17 o5 BAIL-1
WP (C) — COURT NO. |[Order Dtd. 2025-11-
4/2025(27.11.2025 33210/2025 BINDU SAGAR SWAIN C.O. 17 25
ABLAPL- COURT NO. [Order Dtd. 2025-11-
7/2025127.11.2025 10047/2025 CHITTA RANJAN SAHU C.O. 17 24
ABLAPL- COURT NO. [Order Dtd. 2025-11-
8/2025(27.11.2025 13189/2025 S SAMAL C.0O. 17 o5
ABLAPL- COURT NO. [Order Dtd. 2025-11-
9/20251(27.11.2025 13188/2025 SAROJ RANJAN SUBUDHI C.0O. 17 o5 BAIL-2
ABLAPL- BICHITRA NARAYANA COURT NO. [Order Dtd. 2025-11-
0/2025|27.11.2025 13182/2025 |SATAPATHY c.0. 17 25
ABLAPL- COURT NO. [Order Dtd. 2026-01-
2/2025/27.11.2025 13191/2025 D SWAIN c.O. 17 20 BAIL-1
ABLAPL- COURT NO. [Order Dtd. 2026-01-
3/2025(27.11.2025 13192/2025 D SWAIN c.0. 19 20




4/2025(27.11.2025 ?§§§§35025 B BARIK SSURT NO. ggder ptd. 2025-11-
5/2025[27.11.2025 ?§§2535025 G SAHOO JoURE N ggder btd. 2025-11-
6/2025(27.11.2025 ?§i§535025 D SAMAL iSURT NO- ?gder btd. 2026701~ lgp11-2
7/2025[27.11.2025 ?§?§§35025 B R SENAPATI SSURT NO. ?gder ptd. 2026-01-
8/2025[27.11.2025 ?§§?535025 D SAMAL JoURE N ?;der btd. 2026-01-
9/2025/27.11.2025 ?§?§23;025 B R SENAPATI iSURT NO. ?gder btd. 2026-01- |pppp 4
1/2025[27.11.2025 ?2??53;025 M DAS SSURT NO. gzder btd. 2025-11- lgp11
2/2025(27.11.2025 ?§?§53;025 HEMANT KU. TRIPATHY iSURT NO. gzder btd. 2025-11-
3/2025(27.11.2025 ?252535025 N SAHOO iSURT NO. gzder btd. 2025-11- lgp11 g
5/2025(27.11.2025 ??2?52525 D SAMAL iSURT NO. ggder btd. 2025-08- |gp 114
7/2025(27.11.2025 ?§§i§35025 D K JENA i?URT NO- ?gder btd. 2026-01~ lgp1y 5
8/2025/27.11.2025 ???2532025 P K JENA i?URT NO- Szder ptd. 2025=11- lparr-g
9/2025/27.11.2025 ??2253;025 HEMANTA KUMAR MOHANTA gSURT NO. Szder btd. 2025-11-
0/2025 |27 .11.2025 ???§§3;025 i?igggEICHANDRA isURT NO. Szder Dtd. 2025-11-
1/2025(27.11.2025 ???2535025 HEMANTA KUMAR MOHANTA iSURT NO. Szder btd. 2025-11- lpp1r 4
2/2025(27.11.2025 ???2532025 P K MOHANTY gSURT NO. Szder btd. 2025-11- lpp1p
3/2025(27.11.2025 ??5?53;025 S CH DASH fSURT NO. gzder btd. 2025-11- lpp11 4
4/2025(27.11.2025 22?25;625 P K PAL iSURT NO. gzder btd. 2025-11- lpp1 g
5/2025(27.11.2025 gf;i;;2025 P. K. HAZARY iSURT NO. ?;der ptd. 2025-11- gii;CH_
6/2025(27.11.2025 25522;2025 S. K. NAYAK gogig NO. ggder btd. 2026-01- giiECH_
7/2025(27.11.2025 gi;gé;2025 S. K. NAYAK gogig NO. ggder ptd. 2026-01- gii;CH_




WP (C) - COURT NO. |Order Dtd. 2026-01-
8/2025(27.11.2025 31247/2025 3+ K- NAYAK 3 oLD 08
WP (C) - COURT NO. |Order Dtd. 2026-01-
9/20251(27.11.2025 31264/2025 S. K. NAYAK 3 OLD 08
WP (C) - COURT NO. |Order Dtd. 2026-01- |[WRIT
0/2025(27.11.2025 31250/2025 3+ K- NAYAK 3 OLD 08 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2026-01- |[WRIT
1/2025(27.11.2025 32390/2025 |3+ K- NAYAK 3 oLD 08 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT
2/2025|27.11.2025 32021/2025 S+ K- NAYAK 3 OLD 08 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
3/2025(27.11.2025 18514/2025 |0+ MISHRA 5 oLD e BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
4/2025(27.11.2025 317412025 S+ NAYAK 3 OLD e BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
5/2025(27.11.2025 31920/2025 M- NAYAK 3 oLD e BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
6/2025(27.11.2025 33534/2025 |S-M- SINGH 5 oLD e BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-12-
7/2025(27.11.2025 33453/2025 P+ L+ MISHRA c )
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-11- |BRANCH
8/2025(27.11.2025 337312025 |G+ BARIK ‘ e (DIVISI
BENCH--
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
9/2025(27.11.2025 20646/2025 B+ K- DAS c e BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
0/2025(27.11.2025 32435/2025 |0+ K- JENA p hos BRANCH-
CHIEF
1/202527.11.2025 WA~ MR. ASHOK KUMAR MOHANTY JUSTICE'g |Order Dtd. 2025-12-
916/2025 02
COURT
CHIEF
WP (C) - , . |Order Dtd. 2025-11- [WRIT
2/2025(27.11.2025 38767/2020 |} C+MUDULT JUSTICE'S | g BRANCH-
COURT
CHIEF
5/2025(27.11.2025 25?2%55 P K BHUYAN JUSTICE'S ggder ptd. 2025-12-
COURT
MACA- COURT NO. Order Dtd. 2025-05- [15C:
7/20251(27.11.2025 1225/2023 S BISWAL 1 02 APPEAL

SEC.




WP (C) - COURT NO. Order Dtd. 2025-11- |[WRIT
8/2025(27.11.2025 3066/2021 S BISWAL 1 o4 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-12-
9/20251(27.11.2025 95495/2024 H K MOHANTA 3 OLD 12
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
0/2025(27.11.2025 33109/2025 N ROUT 1 31 BRANCH-
WP (C) - COURT NO. |Order Dtd. 9999-12-
1/20251(27.11.2025 28806/2025 A SAHU 1 11
WP (C) - COURT NO. |Order Dtd. 2025-09-
2/2025127.11.2025 97402/2025 J. KAMILA 12 5
WP (C) - COURT NO. |Order Dtd. 2025-11-
3/2025(27.11.2025 32432/2025 S. K. SAHU 12 o1
WP (C) - COURT NO. Order Dtd. 2025-12- |[WRIT
4/2025(27.11.2025 31816/2025 R C MUDULI 1 12 BRANCH-
CHIEF
5/2025(27.11.2025 ggéi;;zoz5 S. K. SAHU JUSTICE'S 2§der ptd. 2025-11-
COURT
WRIT
CHIEF
WP (C) - o |Order Dtd. 2025-11- |BRANCH
6/20251(27.11.2025 32424/2025 S. K. SAHU ggg§$CE S hgu (DIVISI
BENCH-2
CHIEF
WP (C) - o |Order Dtd. 2025-11- |WRIT
7/2025(27.11.2025 26367/2025 T. K. NAYAK JUSTICE'S 01 BRANCH-
COURT
FAO- COURT NO. |Order Dtd. 9999-12-
8/2025(27.11.2025 49772025 P.K.BARIK 6 31
CONTC- COURT NO. |Order Dtd. 2025-11-
9/20251(27.11.2025 4888/2025 P.K.DASH p 25
CMP- COURT NO. |Order Dtd. 2026-01-
0/2025(27.11.2025 1339/2025 P.K.NAYAK 23 20
CMP- COURT NO. |Order Dtd. 2026-01-
1/2025(27.11.2025 1494/2025 B.P.PANI 23 15
CMP- COURT NO. |Order Dtd. 2025-11-
2/2025|27.11.2025 176/2025 S.BARIK 23 25
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-01- |BRANCH
3/2025(27.11.2025 33302/2025 S. K. NAYAK 12 21 (DIVISI
BENCH-2
CMP- COURT NO. |Order Dtd. 2026-01-
4/20251(27.11.2025 1876/2025 S .MOHARANA 53 8
WP (C) - COURT NO. |Order Dtd. 2025-12-
5/2025|27.11.2025 31892/2025 R C MUDULI 1 17
CMP- COURT NO. |Order Dtd. 2026-01-
6/20251(27.11.2025 1031/2025 A.B.MALLICK 23 19




CMP- COURT NO. |Order Dtd. 2026-01-
7/20251(27.11.2025 989/2025 M.MISHRA 23 hos
CMP- COURT NO. |Order Dtd. 2025-11-
8/20251(27.11.2025 1615/2025 P.K.BEHERA 23 26
CRLREV- COURT NO. |Order Dtd. 2025-12-
9/20251(27.11.2025 928/2025 M.BARAL 3 OLD 53
CRLREV- COURT NO. |Order Dtd. 2025-11-
0/20251(27.11.2025 902/2025 T.R.DAS 3 OLD o5
CRLLP- COURT NO. |Order Dtd. 2025-11-
1/20251(27.11.2025 54/2011 A MISHRA 3 OLD 04 BAIL-1
CRLREV- COURT NO. |Order Dtd. 2026-01-
2/2025(27.11.2025 704/2025 M.NAYAK 3 OLD 08
CRLREV- COURT NO. |Order Dtd. 2025-11-
4/2025(27.11.2025 923/2025 B.BARIK 3 OLD o5
FAO- COURT NO. |Order Dtd. 2025-11- MISC.
5/2025(27.11.2025 300/2025 B.MAHALI 3 OLD o5 APPEAL
SEC.
FAO- COURT NO. |Order Dtd. 2025-12-
6/20251(27.11.2025 912/2025 G.N.SETHI p 18
CRLLP- COURT NO. |Order Dtd. 2025-11-
7/2025(27.11.2025 10/2008 M K MOHANTY p 18 BAIL-1
CRLREV- COURT NO. |Order Dtd. 2025-12-
8/2025(27.11.2025 §24/2025 H.K.PATRA 3 OLD 04
CMP- COURT NO. [Order Dtd. 2025-11-
9/20251(27.11.2025 1255/2025 S .MOHARANA 3 OLD 20
CRLREV- COURT NO. |Order Dtd. 2025-11-
0/2025(27.11.2025 779/2025 C.RANA 3 OLD 20
CRLLP- COURT NO. |Order Dtd. 5000-01-
1/2025(27.11.2025 175/2007 R R DAS 3 OLD 01 BAIL-1
BLAPL- COURT NO. |Order Dtd. 2025-11-
2/2025|27.11.2025 10006/2025 PL MISHRA 15 o5 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
3/2025(|27.11.2025 33443/2025 B SAMAL 15 26 BRANCH-
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
4/20251(27.11.2025 33456/2025 R C MUDULI 1 11 (DIVISI
BENCH-1
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-11- |BRANCH
5/2025(27.11.2025 32584/2025 T SWAIN 1 26 (DIVISI
BENCH-1
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
6/2025/27.11.2025 |5 025 50,5 T SWAIN 1 11 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11-
7/20251(27.11.2025 28886/2025 G B PARIDA 1 o6




WP (C) - COURT NO. Order Dtd. 2025-12- |[WRIT
8/2025(27.11.2025 92319/2025 SAMEER KUMAR DAS 1 05 BRANCH-

ABLAPL- COURT NO. |0Order Dtd. 2025-11-
9/20251(27.11.2025 10827/2025 A. K. BEHERA 17 04

ABLAPL- COURT NO. |Order Dtd. 2025-11-
0/2025(27.11.2025 10834/2025 A. K. BEHERA 17 24

ABLAPL- COURT NO. |Order Dtd. 2025-11-
1/2025(27.11.2025 13159/2025 A. K. BEHERA 17 o4

ABLAPL- COURT NO. |0Order Dtd. 2025-11-
2/2025127.11.2025 13162/2025 A. K. BEHERA 17 04 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2025-11-
3/2025(27.11.2025 10048/2025 S. CHOUDHURY 17 21

ABLAPL- COURT NO. |Order Dtd. 2025-11-
4/2025(27.11.2025 13152/2025 S. CHOUDHURY 17 o4 BAIL-2

BLAPL- COURT NO. |Order Dtd. 2025-11-
5/2025(27.11.2025 5080/2025 H. K. PATRA 17 5

ABLAPL- COURT NO. |Order Dtd. 2025-11-
6/20251(27.11.2025 9366/2025 P. L. MISHRA 17 21 BAIL-2

ABLAPL- COURT NO. |0Order Dtd. 2025-11-
7/2025(27.11.2025 10907/2025 A. MOHANTY 17 o4

ABLAPL- COURT NO. |0Order Dtd. 2025-11-
8/2025(27.11.2025 13173/2025 D. D. NAIK 17 22 BAIL-2

ABLAPL- COURT NO. |0Order Dtd. 2025-11-
9/20251(27.11.2025 11029/2025 SARBESWAR SAHOO 17 o4

ABLAPL- COURT NO. |Order Dtd. 2025-11-
0/2025(27.11.2025 12111/2025 SARBESWAR SAHOO 17 o4

FAO- COURT NO. |0rd Dtd. 2025-12- MISC.
1/2025(27.11.2025 G N SETHI - [Praer : APPEAL

180/2020 6 15

SEC.

CRLMC- COURT NO. |Order Dtd. 9999-12-
2/2025|27.11.2025 1837/2025 A.K.SWAIN 2 OLD 31

FAO- COURT NO. Order Dtd. 2025-12- |[LSC:
3/2025(27.11.2025 G N SETHI : : APPEAL

153/2020 22 11

SEC.

CRLMC- COURT NO. |Order Dtd. 2025-11-
4/2025(27.11.2025 4816/2025 R.K.MALLICK 22 04

CRLMC- COURT NO. |Order Dtd. 2025-11-
5/2025|27.11.2025 4843/2025 R.K.MALLICK 22 04

CRLMC- COURT NO. |Order Dtd. 2025-11-
6/20251(27.11.2025 4897/2025 S.K.LENKA 25 o

CRLMC- COURT NO. |Order Dtd. 2025-11-
7/20251(27.11.2025 4884/2025 S.K.SUNDARA 59 o5




CRLMC- COURT NO. |Order Dtd. 2025-11-
8/20251(27.11.2025 4708/2025 S.P.SAMANTA 25 25

CRLMC- COURT NO. |Order Dtd. 9999-12-
9/20251(27.11.2025 4923/2025 P.MUDULI 5 OLD 31

CRLMC- COURT NO. |Order Dtd. 2025-11-
0/20251(27.11.2025 4886/2025 B.SINGH > OLD ot

BLAPL- COURT NO. |Order Dtd. 2025-11-
2/2025|27.11.2025 11148/2025 NB MINZ 5 OLD 26 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2025-11-
3/2025(27.11.2025 11197/2025 MR SAHOO > OLD 26

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
4/2025(27.11.2025 20495/2016 P K PARIDA 5 OLD 26 BRANCH-

BLAPL- COURT NO. |Order Dtd. 2025-11-
5/2025(27.11.2025 10360/2025 PK JENA > OLD 26

TRP (C) - COURT NO. |Order Dtd. 2021-03-
6/2025(27.11.2025 4572021 H K PATRA 2 OLD 10 M.J.C

BLAPL- COURT NO. |Order Dtd. 2025-11-
7/2025(27.11.2025 11134/2025 MR SAHOO 5 OLD 26

BLAPL- COURT NO. |Order Dtd. 2025-11-
8/2025(27.11.2025 11133/2025 MR SAHOO 5 OLD 26

RPFAM- COURT NO. |Order Dtd. 2025-11- |FIRST
9/2025(27.11.2025 190/2024 B BEHERA 5 OLD 5 APPEAL

BLAPL- COURT NO. |Order Dtd. 2025-11-
0/2025(27.11.2025 10212/2025 S PRUSTY 5 OLD 26 BAIL-1

WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
1/2025(27.11.2025 33248/2025 D BISWAL 5 OLD 26 BRANCH-

WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
2/2025(27.11.2025 33282/2025 G D MALLICK 5 11 BRANCH-

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
3/2025(27.11.2025 32523/2025 S C D DASH o5 26 BRANCH-

WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
4/2025(27.11.2025 31508/2025 G D MALLICK o5 26 BRANCH-

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
5/2025|27.11.2025 31453/2025 G D MALLICK 5 26 BRANCH-

WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
6/20251(27.11.2025 30704/2025 S SWAIN o5 26 BRANCH-

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
7/2025127.11.2025 30707/2025 S SWAIN o5 26 BRANCH-

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
8/2025127.11.2025 ;0505 50,5 [P JENA o5 o4 BRANCH-

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
9/20251(27.11.2025 33331/2025 TUSHAR KANTA NAYAK 5 26 BRANCH




(DIVISI

BENCH-1
WP (C) - COURT NO. |Order Dtd. 9999-12- WRIT
0/2025127.11.2025 |5, 35 /955 [P K BARIK 5 31 BRANCH-
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-11- |BRANCH
1/2025|27.11.2025 32952/2025 |5 AZEEMUDDEEN 5 26 (DIVISI
BENCH-1
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
2/2025]27.11.2025  |35,00 /50,5 R C MUDULI 5 26 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
3/2025]27.11.2025  |55510 /50,5 R C MUDULI 5 26 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-05-
4/2025|27.11.2025 3317/2025 S DASH 6 05
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
5/2025/27.11.2025 || co00 /50,5 D SAMAL p 26 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
6/2025127.11.2025 50,15 /50,5 MITHUN DAS p 06 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
7/2025|27.11.2025 5, 00 50,5 LAXMAN BEHOI 21 19 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11-
8/2025|27.11.2025 35057 /50,5 M NAIK 51 26
CRLMC- COURT NO. |Order Dtd. 9999-12-
9/2025127.11.2025 | oo q,5 |A. K. BEHERA 2 OLD 11
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
0/2025|27.11.2025 |15 1/ n,, P K MISHRA 2 OLD 26 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
1/2025|27.11.2025 |15 50 505, P K MISHRA 5 OLD 26 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
2/2025127.11.2025 27070/2023 P NAYAK 2 OLD 19 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- [WRIT
3/2025|27.11.2025 27070/2023 A K SWAIN > OLD 19 BRANCH-
ABLAPL- COURT NO. |Order Dtd. 2025-11-
4/2025|27.11.2025 [0 00 5,5 TUKUNA KUMAR MISHRA 5 OLD 04
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-11- |BRANCH
5/2025/27.11.2025 | ogg5 50,5 R K BARIK 5 OLD 24 (DIVISI
BENCH-Z
WP (C) - COURT NO. |Order Dtd. 2025-11-
6/2025|27.11.2025 2497/2025 N PANDA 5 OLD o5




WA- COURT NO. |Order Dtd. 2025-11- |WRIT
7/20251(27.11.2025 1008/2025 D K MOHANTY 5 OLD 5 APPEAL
BLAPL- COURT NO. |Order Dtd. 2025-11-
8/2025(27.11.2025 12312/2025 JADUNATH PRADHAN 5 OLD 26 BAIL-2
FAO- COURT NO. Order Dtd. 2025-11- [1SC:
9/20251(27.11.2025 615/2019 S C D DASH > OLD 20 APPEAL
SEC.
BLAPL- COURT NO. |Order Dtd. 2025-11-
0/20251(27.11.2025 7961/2025 SUBRATA PANDA 5 OLD 26
BLAPL- COURT NO. |Order Dtd. 2025-11-
1/20251(27.11.2025 7866/2025 G. R. DAS 5 OLD 26
FAO- COURT NO. Order Dtd. 2025-10- |[15C:
7/2025(27.11.2025 J DEHURY : : APPEAL
257/2021 6 10
SEC.
BLAPL- COURT NO. |Order Dtd. 2025-11-
8/2025(27.11.2025 10346/2025 RAKESH KUMAR SARANGI p o6
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-11- |BRANCH
9/20251(27.11.2025 32803/2025 N. K. SATAPATHY p 5 (DIVISI
BENCH-1
ABLAPL- COURT NO. |Order Dtd. 2025-10-
0/20251(27.11.2025 12006/2025 SURYAKANT PRADHAN 17 23
WP (C) - COURT NO. |Order Dtd. 2025-11-
1/2025(27.11.2025 33405/2025 R K BARIK 17 o5
WP (C) - COURT NO. |Order Dtd. 2026-01-
2/2025|27.11.2025 33295/2025 G. N. SETHI 21 29
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-12- |BRANCH
3/2025(27.11.2025 30260/2025 G R PATRA 1 08 (DIVISI
BENCH-2
MATA- COURT NO. |Order Dtd. 2025-11-
4/2025(27.11.2025 163/2025 S. BARIK 1 25
WP (C) - COURT NO. |Order Dtd. 2026-02-
5/2025(27.11.2025 32050/2025 S. C. TRIPATHY 51 06
WP (C) - COURT NO. |Order Dtd. 2025-11-
6/2025(27.11.2025 30150/2025 A. B. MALLICK o1 26
MATA- COURT NO. |Order Dtd. 2025-12- |FIRST
7/2025(27.11.2025 262/2023 P K MOHANTY 5 11 APPEAL
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
8/2025(27.11.2025 31120/2025 A. K. BARIK 5 06 BRANCH-
WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
9/20251(27.11.2025 33046/2025 R. K. SAHU 5 26 BRANCH-
WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
0/2025127.11.2025 35505 /50,5 S+ K. LENKA g o6 BRANCH-




MATA- COURT NO. |Order Dtd. 2025-11- |FIRST
1/20251(27.11.2025 388/2023 M R ROUTRAY 5 5 APPEAL
WP (C) - COURT NO. |Order Dtd. 2025-11- |[WRIT
2/2025127.11.2025 355,06 /50,5 B- K. SWAIN 5 26 BRANCH-
MATA- COURT NO. |Order Dtd. 2025-11- |FIRST
3/2025(27.11.2025 388/2023 |R K BISOI o e ADDEAL
WP (C) - COURT NO. |Order Dtd. 2025-11- |[WRIT
4/2025(27.11.2025 333422025 B+ K- SWAIN o e BRANCH-
MATA- COURT NO. |Order Dtd. 9999-12-
5/2025(27.11.2025 145/2025 M R SRHOO 1 3
WP (C) - COURT NO. |Order Dtd. 2025-11-
6/2025(27.11.2025 33367/2025 B+ K+ SWAIN 1 e
CHIEF
7/2025(27.11.2025 253(;8;2024 D SAMAL JUSTICE'S ?gder Ptd. 2026-01-
COURT
CHIEF
8/2025(27.11.2025 257(2)6;2025 D. SAMAL JUSTICE'S Szder Dtd. 2025-11-
COURT
CHIEF
WP (C) - , . |Order Dtd. 2025-11- [WRIT
9/2025(27.11.2025 32861/2025 B+ N- MOHAPATRA JUSTICE'S |, BRANCH-
COURT
CHIEF
WP (C) - , . Order Dtd. 2025-11- |WRIT
0/2025(27.11.2025 32861/2025 B+ N- MOHAPATRA JUSTICE'S |, BRANCH-
COURT
WP (C) - CRIEEF Order Dtd. 2025-11- giiECH
1/2025(27.11.2025 32857 /2025 B+ N+ MOHAPATRA gg§§$CE S|5e (DIVISI
BENCH-1
CHIEF
3/202527.11.2025 | ABLAPL- S K SAMAL JusTICE's Order Dtd. 2025-11- lo, .0 o
10335/2025 24
COURT
WP (C) - COURT NO. |Order Dtd. 2025-12- |WRIT
5/2025(27.11.2025 28411/2025 N K ROUT 1 1: BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |[WRIT
6/2025(27.11.2025 33463/2025 M R BARIK 1 pos BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11-
7/20251(27.11.2025 98170/2025 J J PARIDA 1 o5
CRLREV- COURT NO. |Order Dtd. 2025-11-
9/20251(27.11.2025 785/2025 SUVENDU BARIK 1 26
WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
0/202527.11.2025 ;00,3 /50,5 [B SAMAL 1 o5 BRANCH-
WP (C) - COURT NO. |Order Dtd. 2025-11- |[WRIT
1/2025(27.11.2025 33832/2023 R R DAS 1 10 BRANCH-




WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
3/2025]27.11.2025 |5, 73 /50,5 B K MOHARANA 1 26 BRANCH-

WP (C) - COURT NO. |Order Dtd. 2025-11- |WRIT
4/2025(27.11.2025 25180/2022 R R DAS 1 o5 BRANCH-

CRLMC- COURT NO. |Order Dtd. 2025-11-
7/2025127.11.2025 4892/2025 R.K.BARIK 1 24

CMP- COURT NO. |Order Dtd. 2025-12-
8/2025(27.11.2025 1339/2024 J.SAHOO 3 OLD 17

RVWPET- COURT NO. |Order Dtd. 2025-12-
1/2025(27.11.2025 88/2025 Y .DAS 12 16

RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
2/2025127.11.2025 504/2025 A .MOHANTY 12 11 APPEAL

CMP- COURT NO. |Order Dtd. 2026-01-
4/20251(27.11.2025 1822/2025 P.PANDA 23 19

CMP- COURT NO. |Order Dtd. 2026-02-
5/2025(27.11.2025 1395/2025 H.K.MOHANTA 23 02

CMP- COURT NO. |Order Dtd. 2025-12-
7/2025(27.11.2025 1374/2025 S.K.NAYAK 53 17

CMP- COURT NO. |Order Dtd. 2025-12-
8/2025(27.11.2025 1373/2025 S.K.NAYAK 53 17

CMP- COURT NO. |Order Dtd. 2025-12-
0/2025(27.11.2025 1094/2025 J.SAHOO 53 53

CRLMC- COURT NO. |Order Dtd. 2025-11-
1/2025(27.11.2025 4786/2025 A .MOHANTY 23 o5

TRP (C) - COURT NO. |Order Dtd. 2025-11-
3/2025(27.11.2025 142/2025 S .BARDHAN 23 o5

WP (C) - COURT NO. |Order Dtd. 2025-11-
4/2025(27.11.2025 28652/2025 P. K. JENA 23 o5

TRPCRL- COURT NO. |Order Dtd. 2026-01-
5/2025|27.11.2025 12/2025 S .MOHANTY 14 05

RPFAM- COURT NO. |Order Dtd. 2026-01- |FIRST
6/2025(27.11.2025 97/2025 P.K.MISHRA 16 19 APPEAL

CRLREV- COURT NO. [Order Dtd. 2025-12-
7/2025(27.11.2025 475/2025 A.K.JATI 3 OLD 23

BLAPL- COURT NO. |Order Dtd. 2025-12-
8/2025(27.11.2025 10361/2025 DEBENDRA SWAIN 3 08 BAIL-1

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
9/20251(27.11.2025 20025/2022 S K SAHU 3 25 BRANCH-

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
0/2025(27.11.2025 28472/2022 S K SAHU 3 o5 BRANCH-

BLAPL- COURT NO. |Order Dtd. 2025-12-
1/2025(27.11.2025 10017/2025 DEBENDRA SWAIN 15 08 BAIL-1

WP (C) - COURT NO. Order Dtd. 2025-11- |WRIT
2/2025|27.11.2025 1486/2022 B B MALLICK 15 5 BRANCH-

BLAPL- COURT NO. |Order Dtd. 2025-11-
3/2025(27.11.2025 11152/2025 B P TANGA 15 26




BLAPL- COURT NO. Order Dtd. 2025-11-
4/202527.11.2025 |70, oo R K MALLICK c.o. |¢ e BAIL-2
BLAPL- COURT NO. Order Dtd. 2025-11-
7/2025127.11.2025 |1y ec 50,5 CANESH SAHOO C.0. 15 26
BLAPL- COURT NO. Order Dtd. 2025-11-
8/202527.11.2025 | 7700 o |S K SUNDARA c.o. |I¢ Se
WRIT
WP (C) - COURT NO. Order Dtd. 2025-11- |BRANCH
5/2025|27.11.2025 |2 -0 o |C. SAMAL c.o. |I¢ Se (DTVIST
BENCH-1
WP (C) - COURT NO. Order Dtd. 2025-12- [WRIT
1/202527.11.2025 |70 oc0 oo o IN. K. SATAPATHY C.0. |5 op 53 R ANCE-
WRIT
WP (C) - COURT NO. Order Dtd. 2025-11- |BRANCH
4/2025[27.11.2025 |J-oco o IBIBEKANANDA MAHAPATRA |C.O. 7%~ Se (DTVIST
BENCH-1
BLAPL- COURT NO. Order Dtd. 2025-11-
2/2025(27.11.2025 [T 7" o MR SAHOO C.o. |3 0D e
FAO- COURT NO. Order Dtd. 2025-11-
3/2025|27.11.2025 |/ go" 0o |N.K.SATAPATHY c.o. |2 omp s
ABLAPL- COURT NO. |Order Dtd. 2025-11-
4/202527.11.2025 200 0o M. R. BARIK c.o. ], o4 BAIL-1
CRLMC- COURT NO. Order Dtd. 9999-12-
5/2025|27.11.2025 |Z0, 0 o, [A.K.SWAIN c.o. |/¢ 1
WP (C) - COURT NO. Order Dtd. 2025-12- [WRIT
6/202527.11.2025 35000 o |D. K. JENA c.o. | 09 R ANCH-
WP (C) - COURT NO. [Order Dtd. 2025-11-
7/202527.11.2025 |32 oo 0o [P. MUDULI c.o. | e
WP (C) - COURT NO. Order Dtd. 2025-12-
8/202527.11.2025 |35 00 o0, |A. MOHANTY c.o. [ 09
WP (C) - COURT NO. Order Dtd. 2025-12- [WRIT
9/2025(27.11.2025 ;200 oo [D- K. JENA c.o. | 05 B ANCEH-
CRLA- COURT NO. Order Dtd. 2025-11- |CRIMIN?
4/202527.11.2025 |J7)'0" o |SARAT DASH c.o. | e ADDEAL
BLAPL- COURT NO. Order Dtd. 2025-11-
6/202527.11.2025 | 7170 5q,5 SUVENDU BARIK c.o. | e
BLAPL- COURT NO. Order Dtd. 2025-11-
7/2025(27.11.2025  |J(g0/50,5 |SRINIBASH MOHANTY c.o. | e BAIL-1
WP (C) - o WRIT
2/202527.11.2025 S /-0 oo [BABITA PATRO GENERAL Affidavit BRANCH-
3/2025(27.11.2025 |WP(C)- \JAGANNATH MAHAPATRO GENERAL Affidavit WRIT




36125/2023 BRANCH-
BLAPL- Order Dtd. 2025-11-
5/2025(|27.11.2025 8086/2025 APURBA DAS GENERAL 26 BAIL-1
WA- Order Dtd. 2021-09- |[WRIT
6/20251(27.11.2025 287/2019 PRASANNA KUMAR NAND GENERAL 14 APPEAL
WRIT
WP (C) - Order Dtd. 2022-07- |BRANCH
1/2025(27.11.2025 11948/2012 PRASANNA KUMAR NAND GENERAL 13 (DIVISI
BENCH)
CRLMC- M/S.PRASANNA KUMAR Order Dtd. 2022-05- |CRIMINZ
0/2025(27.11.2025 3987/2012 |NANDA GENERAL 20 MISC
CRLMC- Order Dtd. 2025-11- |CRIMINZ
4/20251(27.11.2025 4905/2025 MANORANJAN DAS GENERAL 26 MISC
WP (C) - Order Dtd. 2025-11-
3/2025(27.11.2025 17354/2025 SANDHYARANI PANI GENERAL 26
MATA- FIRST
4/2025(27.11.2025 122/2024 DINOBANDHU MUKHERJEE GENERAL Lower Court Record APPEAL
MATA- Petition With FIRST
6/20251(27.11.2025 122/2024 DINOBANDHU MUKHERJEE GENERAL Annexures APPEAL
WP (C) - Order Dtd. 2023-07- |WRIT
3/2025(27.11.2025 6412/2012 SATYANARAYAN SAHU GENERAL 04 BRANCH-
ABLAPL- Order Dtd. 2025-11-
1/2025(27.11.2025 13357/2025 ASISH KUMAR RAY GENERAL 26 BAIL-1
WP (C) - Order Dtd. 2025-04- |WRIT
4/2025(27.11.2025 9834/2025 MANOJ KUMAR RANA GENERAL 08 BRANCH-
SA- Order Dtd. 2025-11- |SECOND
5/2025|27.11.2025 209/1999 MANOJ KUMAR RANA GENERAL 14 APPEAT
ARBA- Order Dtd. 2025-10-
6/20251(27.11.2025 13/2025 MANOJ KUMAR RANA GENERAL 10
WRIT
WP (C) - . BRANCH
2/202527.11.2025 4836/2020 BIRAJ KUMAR DAS GENERAL Entire Document (DIVISI
BENCH)
WP (C) - Judgement Dtd. 2025- WRIT
3/2025(|27.11.2025 30512/2025 RAMESH KUMAR PATI GENERAL 11-26 BRANCH-
ABLAPL- Order Dtd. 2022-08-
4/20251(27.11.2025 7330/2022 BIRAJ KUMAR DAS GENERAL 11 BAIL-2
WP (C) - Order Dtd. 2025-11-
5/2025(27.11.2025 33863/2025 AKSHAYA KUMAR BEHERA GENERAL 27
WP (C) - Order Dtd. 2025-11-
7/2025(27.11.2025 98703/2025 B K DAS GENERAL 19
CMP- Order Dtd. 2025-11-
1/2025(27.11.2025 1817/2025 RABI SHANKAR MISHRA GENERAL 21
3/2025(27.11.2025 |ABLAPL-  |SURESH CHANDRA PRADHAN |GENERAL Order Dtd. 2025-11-




13353/2025 26
5/2025(27.11.2025 ?gég;;zOlg RAJEEV KUMAR GENERAL Entire Document g?iECH_
6/2025(27.11.2025  [121)° IRAJERY KUMAR GENERAL Entire Document e eh.
7/2025[27.11.2025 ?§§§§35025 SURESH CHANDRA PRADHAN |GENERAL ggder ptd. 2025-11-
9/2025(27.11.2025 ?552;;2020 BIRAJA KUMAR DAS GENERAL Entire Document g?iECH_
0/2025|27.11.2025 ?gég;;2025 B.K. DAS GENERAL ggder btd. 2025-11- gii;CH_
1/2025(27.11.2025 g§2;2018 MANOJ KUMAR RANA GENERAL ggder ptd. 2025-05- iéigAL
SEC.
2/2025(27.11.2025 §§£§;;2016 RAJEEV KUMAR GENERAL Entire Document gii;CH_
4/2025(27.11.2025 ?223235025 SURESH CHANDRA PRADHAN |GENERAL 2Zder ptd. 202511~ lpp1p o
2/2025127.11.2025 25522;2019 RAJEEV KUMAR GENERAL Entire Document gEiIECH—
5/2025(27.11.2025 ??§52;2025 BABITA DAS GENERAL S;der btd. 2025-11-
0/2025[27.11.2025 ?§23535025 SURESH CHANDRA PRADHAN |GENERAL ggder btd. 2025-11-
9/2025/27.11.2025 ?5?52;2025 BISWARANJAN DALAI GENERAL Sgder btd. 2025-11-
T W Ol B ey e
1/2025(27.11.2025 ?2?2?3;025 SWARAJ PATEL GENERAL gzder btd. 2025-11-
5/2025(27.11.2025 §S§§$;2025 DR. ABHISEK UPADHYAY  |GENERAL Entire Document giiECH_
6/2025(27.11.2025 §§g§52625 SRIKANT KUMAR BARIK GENERAL Szder btd. 2025-11-
2/2025(27.11.2025 ??2253;025 BALARAM SINGH GENERAL Szder btd. 2025-11-
3/2025(27.11.2025 |[BLAPL- 'PARTHA SARATHI DAS GENERAL Order Dtd. 2025-11- [BAIL-1




| 11231/2025] o
6/2025(27.11.2025 §§g§52025 S.C.SUNDARA GENERAL gfder Dtd. 9999-12-
8/2025(27.11.2025 ??22535025 S.DASH GENERAL ?gder btd. 2025-10-
9/2025(27.11.2025  [121C)" ls.pash GENERAL Ozder Dtd. 2025-10- [WRIT -
0/2025[27.11.2025 ?iégé;2025 P.C.DAS GENERAL ggder Dtd. 2025-11- g?iECH_
2/2025(27.11.2025 352252525 P.C.DAS GENERAL ggder btd. 2025-11- lpp1r g
4/2025(27.11.2025 ?iégg;2025 P.C.DAS GENERAL ggder btd. 2025-11- gEiECH_
8/2025(27.11.2025 S???;OZl P.K.DASH GENERAL Petition giégiiﬁ
6/2025(27.11.2025 522535025 R.SINGH GENERAL 2gder btd. 2025-11-
9/2025(27.11.2025 §§§535025 R.SINGH GENERAL ggder btd. 2025-11-
3/2025(27.11.2025 §Z§535025 R.SINGH GENERAL ggder btd. 2025-11-

WRIT
o] rter e s e

BENCH-1
9/2025(27.11.2025 ?22?53;025 S.DASH GENERAL ggder btd. 202511~ lpp1p o
2/2025(27.11.2025 ?iégg;ZOlg B.N.SAHU GENERAL ?gder btd. 2025-02- giiECH_
5/2025(27.11.2025 ?§§§535025 S.DASH GENERAL Sgder btd. 2025-11-
6/202527.11.2025 ?25?53;025 P.R.SWAIN GENERAL ?;der btd. 2025-11-
9/2025(27.11.2025  [120C)7 _|s.K.SAMAL GENERAL Ozder Dtd. 2025-11- [WRIT -
0/2025[27.11.2025 225;2017 S.PASAYAT GENERAL g;der Dtd. 2025-11- giiECH_
1/2025(27.11.2025 370607 13, 5AHOO GENERAL Qrder Dtd. 2025-11- WRIT
2/2025(27.11.2025 iisgéil S K RAY GENERAL gg??iment btd. 2022~ ;?;ﬁiﬁp
3/202527.11.2025  [SR00 13, 5AHOO GENERAL Order brd. 2025711
4/202527.11.2025 |CRLMC- S.K.LENKA GENERAL Order Dtd. 9999-12- |CRIMIN?




11807/2024 | 31 MISC
ABLAPL- L .
5/2025|27.11.2025 12877/2024 S.P.SAMANTA GENERAL PetitionMisc.case,
WP (C) - Order Dtd. 2025-11- |WRIT
6/2025127.11.2025  |5500p /5gp5 (C R NAYAK GENERAL 27 BRANCH-
RSA- Order Dtd. 2024-01- |SECOND
7/2025(27.11.2025 407/2015 M/S.PRAFULLA KU.KAR GENERAL 31 P
CMP- Order Dtd. 2026-01-
8/2025(27.11.2025 1748/2025 G JAYSINGH GENERAL 20
Order Dtd. 9999-12- |SECOND
9/20251(27.11.2025 RSA-8/2023 |T K BAG GENERAL 11 APPEAL
CONTC- Order Dtd. 2025-11-
0/2025(27.11.2025 5415/2025 T K BARIK GENERAL o1
CRLMC- Order Dtd. 2025-11-
1/2025(27.11.2025 2643/2024 D SETHI GENERAL 27
WP (C) - Order Dtd. 2025-12-
2/2025(27.11.2025 32639/2025 P K MISHRA GENERAL 12
WP (C) - Order Dtd. 2025-11-
3/2025(27.11.2025 3649/2025 GYANESWAR SATPATHY GENERAL 19
CMP- Order Dtd. 2025-11-
4/2025(27.11.2025 160/2025 D NAYAK GENERAL o6
WP (C) - Order Dtd. 2026-01- |WRIT
5/2025(27.11.2025 21283/2025 SUNIL PRADHAN GENERAL 15 BRANCH-
MSA- Order Dtd. 2025-11-
6/2025(27.11.2025 37/2025 P K SWAIN GENERAL 18
WP (C) — Order Dtd. 2014-07-
7/2025(27.11.2025 1830/2014 P K JENA GENERAL 04
WP (C) - Order Dtd. 2014-07-
8/2025(27.11.2025 1830/2014 P K JENA GENERAL 04
WP (C) - Order Dtd. 9999-12-
9/20251(27.11.2025 33547/2025 A. SUNDARAY GENERAL 31
LAA- Order Dtd. 9999-12- |FIRST
0/2025(27.11.2025 72 /2019 M K PRADHAN GENERAL 31 ADPEAL
LAA- Order Dtd. 9999-12- |FIRST
1/2025(27.11.2025 75 /2019 M K PRADHAN GENERAL 31 ADDEAL
CRLMC- Order Dtd. 2025-11- |CRIMINZ
2/2025(27.11.2025 2388/2022 M BEHERA GENERAL 07 MISC
WRIT
WP (C) - Order Dtd. 2025-11- |BRANCH
3/2025(27.11.2025 39310/2025 S K SAHOO GENERAL 26 (DIVISI
BENCH-Z
RFA- Order Dtd. 2022-10- |FIRST
4/20251(27.11.2025 176/2006 R BEHERA GENERAL 18 APPEAL
WRIT
6/2025(27.11.2025 |"ELC)- M BEHERA GENERAL Order Dtd. 2025-11- |ohncn
31233/2025 24 (DIVISI




BENCH-Z

ABLAPL- Order Dtd. 2026-01-

7/2025(27.11.2025 13367/2025 M BEHERA GENERAL o1
MISC.
8/2025(27.11.2025 |FAO-6/2022 |R SAMAL GENERAL g;der Dtd. 2023-06- 1) oppar,
SEC.

WP (C) - Order Dtd. 2025-11- |WRIT
9/20251(27.11.2025 30238/2025 P K PARIDA GENERAL 26 BRANCH-

WP (C) - Order Dtd. 2025-11- |WRIT
0/2025(27.11.2025 40989/2021 U DAS GENERAL 06 BRANCH-

ABLAPL- Order Dtd. 2024-01-
2/2025|27.11.2025 14175 /2023 S P SAMANTA GENERAL 12 BAIL-1

WP (C) - Order Dtd. 2025-11-
3/2025(27.11.2025 28614/2025 A. SUNDARAY GENERAL 27

CRLMC- Order Dtd. 2025-11- |CRIMINZ
5/2025(27.11.2025 507/2021 P K MOHANTY GENERAL 26 MISC

CRLMC- Order Dtd. 2025-11- |CRIMINZ
6/20251(27.11.2025 504/2021 P K MOHANTY GENERAL 26 MISC

WP (C) - Order Dtd. 2025-11-
7/2025(27.11.2025 32048/2025 A K MOHANTY GENERAL 5

WP (C) - Order Dtd. 2026-02- |WRIT
8/2025(27.11.2025 33150/2025 D K JENA GENERAL 09 BRANCH-

CRLMC- Order Dtd. 2025-11-
0/2025(27.11.2025 47412025 B. BEHERA GENERAL 18

CMP- Order Dtd. 2025-12-
1/2025(27.11.2025 1190/2025 R.R.CHHOTRAY GENERAL 08

ABLAPL- Order Dtd. 2025-11-
2/2025(27.11.2025 13357/2025 ASISH KUMAR RAY GENERAL 26 BAIL-1

ABLAPL- Order Dtd. 2025-11-
3/2025(27.11.2025 13294 /2025 D SAHOO GENERAL 26

ABLAPL- Order Dtd. 2025-11-
8/2025(27.11.2025 5050/2025 HIMANSHU KUMR BHOL GENERAL 22 BAIL-2

BLAPL- Order Dtd. 2025-11-
9/20251(27.11.2025 10703/2025 SR PATTANAIK GENERAL 27

BLAPL- Order Dtd. 2025-11-
0/20251(27.11.2025 11251/2025 JR NAYAK GENERAL 29

CRLMC- Order Dtd. 2025-11-
1/20251(27.11.2025 482272025 JR NAYAK GENERAL 29

WP (C) - Order Dtd. 2025-11- |WRIT
2/2025(27.11.2025 12747/2004 S.K.RATH GENERAL 18 BRANCH-




3/2025(27.11.2025 fgégi;2023 NARASINGH CH MOHANTY  |GENERAL ?;der ptd. 2025-11- g?i;CH_
4/2025(27.11.2025 ?gégé;2023 SNC MOHANTY GENERAL ?ider ptd. 2025-11- g?iECH_
5/2025(27.11.2025 25352354 A.M.DASH GENERAL i??ggment ptd. 2025~ §§$¥§¥§
6/2025(27.11.2025 §g£§>5008 BK MOHARANA GENERAL ggder Dtd. 2008-08-
7/2025(27.11.2025 §%2§35025 S . CHOUDHURY GENERAL g;der Dtd. 2025-11-
8/2025(27.11.2025 22%252525 PK BARIK GENERAL ?gder btd. 2025-10~ lgp1p o
9/2025(27.11.2025 ?5332;2025 TK BARIK GENERAL gfder btd. 2025-07- giiECH_
0/2025(27.11.2025 225;2025 S .CHOUDHURY GENERAL ggder btd. 2025-11-
1/2025[27.11.2025 §§f2/2025 TK BARIK GENERAL 2zder btd. 2025-11-
2/2025(27.11.2025 §§§§/2025 K.N.SAHOO GENERAL gsder Dtd. 2026-01-
3/2025(27.11.2025 g?f}gé;3 PK BARIK GENERAL ggder btd. 2025-08- |y 5 ¢

NIC



